





















































FIR No.190/13

PS: Rajinder Nagar

U/s: 302/394/411/34 1PC

Deepak & Ors. Vs, State

27.05.2020

Fresh bail application u/s 439 Cr.PC received by way of assignment. 1t be
checked and registered.

Present: Sh. Virender Singh, Ld. Addl. PP for State. (Through V/C)

10 Inspector Devendra Singh.
sh. S. K. Sharma, Ld. Counsel for applicant/accused Deepak.

(Through V/C).

Reply filed by the 10.
The present application has been filed on behalf of the applicant

seeking interim bail for 3 months on the ground of death of his younger brother
on 14.05.2020, to perform last rites of his deceased brother.
Ld. Gognhgl for applicant submits that the presence of the
t rform last customary rites and rituals of

‘expired on 14.05.2020 and to take care
1its that there is nobody else in the family 1o
f:the apphcant and one of the brother of the






















































































































